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 पी  शानेश्वर  प्रसाद  यादव]
 मैनेजिंग  डायरेक्टर  श्री  खन्‍ना  सहयोग
 नही  दे  रहे  है  बल्कि  इन  इन्जीनियर्स
 वे  साथ  ग्रमानवीय  व्यवहार  कर  रहे  हैं।
 जब  ये  इजीनियर्स  अपनी  एसोसियेशन
 बना  कर  बातचोत  के  लिये  उन
 के  पास  गये  तो  बातचीत  के  बदले  उन
 पर  लाठियो  से  प्रहार  किया  गया  ।

 MR  DEPUTY-SPEAKER  You  can
 continue  on  Monday

 35  30  hrs
 COMMITTEE  ON  PRIVATE  MEM-

 BERS’  BILLS  AND  RESOLUTIONS
 TuirtTy-NintH  Report

 SHRI  BANAMALI  BABU  (Sambal-
 pur)  I  beg  to  move

 ‘That  this  House  do  agiee
 the  Thirty-ninth  Report  of  the
 Committee  on  Private  Members’
 Bulls  and  Resolutions  presented  to
 the  House  on  the  Sth  ‘Apmil,  974

 MR  DEPUTY-SPEAKER  The
 question  5

 ‘That  this  House  do  agree  with
 the  Thirty-ninth  Report  of  the  Com-
 mittee  on  Private  Members’  Bills  and
 Resolutions  presented  to  the  House
 On  the  9th  April,  1974”

 The  motion  was  adopted.

 with

 5.303  hrs
 RESOLUTION  RE  POLICY  REGARD-
 ING  PRICES  AND  AGRICULTURAL

 PRODUCTION—contd
 MR  DEPUTY-SPEAKER  The

 House  will  now  take  up  further  dis-
 cussion  of  the  following  Resolution
 moved  by  Shr:  Madhu  Limaye  on
 the  5th  March,  974'*—

 ‘This  House  3९  of  opinion  that  the
 Government  should  re-cast  its
 pehey  with  regard  to  price  and
 agricultural  production  in  such  a
 way  that—

 (a)  essential  articles  of  con-
 sumption  sell  at  48  times  the  cost
 af  production,  including  transport
 charges  taxes  and  profits,
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 (b)  there  shail  prevail  parity
 between  the  prices  of  industrial
 goods  and  agricultural  produce;

 (९)  fluctuatiens  in  foodgrains
 prices  of  more  than  5  per  cent  shall
 not  be  permitted;

 (d)  the  Govetnment  shall  take
 the  responsibility  of  purchasing
 cotton,  sugarcane,  raw  jute,  food-
 gians  and  other  produce  at  sup-
 port  prices  which  may  take  into
 account  the  cost  of  production  plus
 a  reasonable  margin  for  the  farmers:

 (e)  electricity  rate  per  umt  for
 agricultural  purposes  shall  not  be
 more  than  ten  paise,  and

 (f)  fertihzers  shall  be  made
 available  to  the  Kisans  with  land-
 holdings  of  less  than  ten  acres  at
 subsidised  rates  and  the  irmgation
 rates  shall  be  reduced  by  25  per
 cent”

 Altogether,  4  hours  were  allotteq  and
 2  hours  have  already  been  taken  and
 the  balance  available  is  2  hours  Shn
 R  R  Sharma  was  on  his  legs  on  the
 last  occasion  He  is  not  here  today
 Any  other  hon  Membe:  wants  to
 speak?

 SHRI  8  K  DASCHOWDHARY
 (Cooch-Behar)  I  would  hke  to
 speak  The  resolution  deals  with
 very  important  aspects  of  policy
 There  is  no  denying  the  fact  that  all
 of  us  are  very  much  concerned  about
 the  high  prices  of  essential  commodi-
 ties  and  the  present  economic  situa-
 tion  in  the  country
 36  32  hrs.

 Sari  NiwaL  Kissore  SinwA  IN  TRE
 HATR]

 As  I  said,  this  resolution  covels
 almost  all  the  :tems  which  are  very
 much  required  by  the  people  in  the
 name  of  essential  commodities  and
 essential  items  But  before  I  speak
 on  the  resolution  proper,  I  would  just
 mention  oneortwo  words  On  the
 face  of  it,  xt  appears  from  the  reso-
 lution  that  we  should  increase  the

 prices  to  the  extent  of  4  times  ef

 the  cost  of  production,  keeping  7१
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 view  of  the  cost  of  marketing  and
 other  things  I  feel  that  this  i5  too  much
 on  the  high  side  The  basic  spirit  be-
 hind  this  resolution  ig  that  the  prices
 of  agricultural  commodities  and  other
 essential  commodities  should  be  so
 fixe@  that  there  will  not  be  any  scope
 for  manipulation  in  the  matter  of
 prices,  and  Government  must  have
 their  own  pricing  policy  70  this
 extent  this  resolution  is  really  worth
 considering

 One  of  the  reasons  for  the  commo-
 tion  in  the  body  politic  today  that  we
 ure  seeing  mn  society  today  38  the  fact
 that  the  poor  people  are  the  most
 haid-hit,  as  we  often  times  discuss
 here  and  the  one  reason  which  3s  ad-
 vanced  for  this  is  the  high  prices  of
 essential  commodities  including  agri-
 cultural  produce

 Knowing  full  well  that  a  laige  sec-
 tion  of  the  population,  nearly  70  per
 cent  are  depending  on  thei  own
 agricultural  products  the  first  thing
 that  should  be  considered  i5  that  the
 prices  of  these  products  should  be  so
 regulated  that  the  poo  people  and
 the  farmers  aie  nut  haid  hit  in  the
 process  of  growing  their  pinduce  in
 various  forms  and  vanieties  But
 what  do  we  find?  Under  the  plea  of
 market  mechanism,  and  in  the
 absenve  of  any  consistent  policy  it
 has  become  very  difficult  to  have  a
 comprehensive  pricing  policv

 I  would  like  to  quote  in  this  con-
 nection  from  para  M2  at  page  6  of
 Part  II  of  the  Draft  Fifth  Five  Year
 Plan  It  says

 “The  policy  governing  agricultural
 Prices  if  piopsed  to  be  carefully
 designed  In  designing  this  policy
 two  main  considerations  are  intend~-
 ed  to  be  pomtedly  kept  in  view”

 ‘Firstly,  while  price  policy  is  re-
 cognised  as  havmg  a  role  an  provid-
 ing  incentive  for  sustained  and
 higher  production,  ४  can  be  effective
 essentially  as  a  complementary
 measure  to  other  programmes  for
 creasing  the  agricultural  pro-
 duction,  Secondly  a  discriminating
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 manipulation  of  intercrop  price  re-
 lationship  can  help  to  imduce  the
 farmers  to  plan  the  production  of
 different  crops  in  line  with  tne
 estimated  demand  The  price  policy
 has  to  be  particularly  tailored  v  ith
 care  in  respect  of  such  crops  as  to
 have  too  high  supply  elasticity’

 The  spirit  of  the  Plan  documcnt
 which  after  careful  consideration  the
 Planning  Commission  the  hon  Mem-
 bers  and  the  hon  Munsters  too  have
 adopted  35  nothing  counter  to  por
 against  the  spirit  of  the  Resolution
 moved  by  my  hon  friend

 80  what  should  be  the  positica?
 The  pricing  policy  should  be  sucl  as
 to  take  into  account  two  points  tiere
 may  not  be  over  supply  and  thcre
 must  be  a  direct  relation  between  tie
 cost  of  production  of  agricultural  com-
 modities  and  the  prices  of  other  essen
 tial  commodities  But  aS  qa  matter  f£
 fact  we  find  in  some  cases  that  t  ड
 relationship  is  not  there,  nor  main-
 tained  by  the  pricing  policy  of  tne
 Government

 Here  I  would  like  to  brmg  to  ६०५००
 notice  the  effect  of  lower  pirces  fur
 Jute  and  how  it  has  adveisely  affe.t-
 ed  the  Jute  growers  Jute  is  one  of
 the  most  important  items  of  oui  ex-
 port  which  gives  us  the  largest  shave
 of  the  foreign  exchange  earning  But
 I  find  that  the  Jute  growers  have
 been  doomed  for  a  fey  decades  to-
 gether  Nowhere  has  the  spimt  of  t'e
 Resolution  been  observed  m  regard  to
 this  commodity  I  would  be  happier  ir
 in  future  unde;  the  leadeiship  ditec-
 tion  and  guidance  of  the  hon  Plann  ng
 Mimster  the  new  pricing  policy  is  ss
 formulated  as  to  bear  a  relation  bet-
 ween  the  cost  of  porduction  ef  agri-
 culfuia}  commodities  and  the  cost  of
 othe;  essential  commodities

 We  find  a  certain  commotion  nov  -a-
 days  in  the  rural  gieas  We  find  that
 whatever  the  farmers  and  growers
 produce  after  selling  them  the  57९०
 therefrom  is  not  enough  for  them  to
 purchase  the  other  essential  commo-
 dities  they  require  for  their  livelihood
 in  regard  to  the  everyday  necessities
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 of  life.  ‘Thig  conclusively  proves  that
 the  value  of  their  produce  is  not  com-
 mensurate  with  the  market  price.  As
 a  result,  what  happens?  Even  after
 workmg  for  months  and  months  to-
 uether,  for  years  and  years  together,
 they  are  not  in  a  position  to  make  both
 ends  meet.  They  always  remain  in
 debt.  By  and  by  they  have  had  to
 part  with  their  properties,  their  land,
 their  cow,  their  everything.  Thig  is
 the  basic  reason  why  we  find  today
 that  the  poor  are  really  getting  poorer.

 We  have  gone  through  some  of  the
 recent  recommendationg  of  the  Agri-
 cultural  Prices  Commission.  But  I
 must  categorically  eay  that  the  stand-
 ard  maintained  by  the  Agricultural
 Prices  Commission  in  the  matter  of
 fixing  prices  of  agricultural  cammodi-
 ties,  particularly,  wheat,  cotton  and
 Jute  is  different  from  what  it  should
 have  been.  I  would  quote  from  the
 Report  submitted  by  the  Agricultural
 Prices  Commission  on  price  policy  for
 raw  cotton  for  the  ‘1972-73,  season,
 page  qn,  paragraph  18:

 “For  1971-72,  the  Commission  had
 recommended  a  minimum  support
 price  of  Rs.  326  per  quintal  for  lint
 of  320-F  variety.  On  the  basis  of
 the  ratio  of  lint  to  kapas  prices
 varying  from  2.i:!  to  2.5:l,  the  cor-
 responding  prices  for  kapas  would
 range  between  Rg.  30  and  Rs.  55
 Per  quintal  yielding  an  average  of
 Rs.  42  per  quintal”.

 “The  average  price,  it  would  be  seen,
 is  comfortably  above  the  cost  of
 production.”  But  in  the  case  of  Jute,
 unfortunately,  the  Commission  could
 not  find  out  any  conclusion  as  to  what
 is  really  the  cost  of  preduction.  And
 most  mysteriously,  they  have  men-
 tioned  that  as  there  are  difficulties  to
 find  out  the  per  capita  cost  of  produc-
 tion  of  jute,  they  have  just  assessed
 the  cost  considering  the  last  year’s
 Price,  giving  a  certain  margin.  Even

 in  their  own  admission—-]  quote  from
 page  3  of  the  Report  on  the  price
 policy  for  jute  for  the  year  ‘1972-73
 season—“the  index  number  of  the
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 wholesale  price  of  jute  dropped  by
 3.5  per  cent  from  86.1  in  April,  1971
 to  35.2  in  August  1971,  Heavy  rains
 and  the  consequent  floods  in  Assam,
 Bihar,  Orissa  West  Bengal,  further
 accentuated  the  fall  in  prices.  Being
 unable  to  save  it  from  floodwater  and
 also  fearing  g  further  fall  in  prices,
 the  farmers  were  eager  to  sell  their
 crop.”  Then  they  say  that  “the  index
 number  of  the  wholesale  price  regis-
 tered  a  further  decline  from  85.2  in
 August  to  777.9  in  November,  97i.
 And  having  considered  this  steady  fall
 from  month  to  month,  up  to  the  month
 of  November  ‘1971,  they  had  concluded
 that  even  with  a  little  margin  in  the
 absence  of  any  particular  cost  struc-
 ture  will  satisfy  the  jute  growers  at
 the  price  fixed  up  at  Rs.  I5  per  quin-
 tal.  Og  course,  we  do  not  agree  with
 the  report.  Thanks  to  the  Govern-
 ment—though  not  very  much—with
 qualified  thanks,  I  must  say—they
 have  increased  the  price  at  a  very  late
 étage  from  Rs.  775  per  quintal  ¢0
 Rs.  57.60  per  quintal  at  the  mill  gate
 at  Calcutta.  Now,  there  is  a  difference
 between  the  price  at  mill  gate  in  Cal-
 cutta  and  the  actual  price  in  the
 primary  market.  As  you  know,  Sir,
 coming  from  one  of  the  jute-growing
 area,  the  mill  gate  price  in  Calcutta
 and  the  primary  market  price,  there
 is  a  large  difference.  The  hon.  Mini-
 ster  in  his  report,  as  has  been  received
 from  the  officials,  said  that  there  will
 hardly  be  0  to  2  wer  cent  difference.
 But,  as  a  matter  of  fact,  the  differences
 ranges  from  35  to  55  per  cent  or  even
 60  per  cent  in  some  cases.  What  is
 really  the  price  even  this  year  re-
 ceived  by  the  jute  growers  in  the
 interior  parts  of  Bihar,  your  State?
 I  was  told  by  my  friend,  Mr.  Md.
 Jamilurrahman  the  other  day,  that
 even  in  thig  year  the  prices  went
 down  to  an  extent  of  nearly  Rs.  27
 per  maund  whereas  according  to  your
 own  price,  whatever  rate  you  have
 fixed  ks.  57.60  per  quintal  at  Calcutta
 with  0  to  2  per  cent  or  even  5  per
 cent—-taking  into  account  the  charges
 for  transportation  and  other  things—
 even  according  to  that  eate,  per  maund
 it  ought  to  have  been  to  the  extent  of
 nearly  Rs.  60  to  70,
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 MR.  CHAIRMAN:  That  happens
 when  the  JCI  stops  purchasing.  Can
 you  throw  some  light  on  the  activities
 of  the  JCI?

 SHR  B.  K.  DASCHOWDHURY:
 Thank  you.  I  am  happy  that  you  are
 also  showing  adequate  interest  in  this.
 Before  coming  to  the  part  played  by
 the  JCI  ag  they  had  stopped  purchas-
 ing—,  I  will  say  a  few  words  about
 the  price  policy.  This  is  what  they
 quoted  from  the  latest  report  for  the
 year  1972-73,  of  the  price  policy,  fixed
 by  the  Agricultural  Prices  Commission
 for  the  commodity  of  jute.  What  is
 the  latest  report?  It  is  very  shocking.
 On  page  88  of  the  latest  economic
 survey,  the  figures  are  given,  In
 December  792  the  wholesale  index
 of  prices  of  raw  jute  stood  at  163;  in
 December  973  it  came  down  to  123,
 The  index  number  of  cotton  rose  from
 87  in  December  972  to  294  in  Détem-
 ber  1973;  similarly  the  index  number
 of  edible  oils  rose  from  248  in  Decem-
 ber  972  to  348  in  December  1973.  The
 prices  of  all  essential  commodities  had
 gOne  up  by  nearly  60  per  cent  or  80
 to  90  per  cent  while  in  the  case  of  raw
 jute  it  has  fallen  from  63  to  123.  You
 rightly  pointed  out  that  it  was  the
 duty  of  Jute  Corporation  of  India  to
 arrest  the  price  fall  by  giving  at  least
 minimum  price  of  Rs.  357.00  per
 quintal.  But  they  did  not  do  that.

 Replying  to  ‘the  demands  for  grants
 of  his  Ministry,  the  hon.  Commerce
 Minister  said  that  with  some  trouble
 and  great  difficulty  it  was  only  in
 Nevember  or  December  that  some
 moneys  could  be  got  released  by  the
 Reserve  Bank  of  India.  He  did  not
 say  in  these  words;  but  this  is  the
 unyression.  I  have  gathered  from
 what  he  spoke.  I  am  not  imputing
 any  motive  to  any  person,  but  pro-
 hably  at  the  initial  stages  the  officials
 of  the  JCI  had  some  understanding with  jute  barons;  they  did  not  go  to
 the  market  at  the  right  time  and  the
 jute  towers  suffered.  Later  on  when
 we  raised  the  issue  here  on  several
 Cccasiong  and  the  JCI  was  instructed
 to  go  te  the  primary  market  and  open
 more  and  more  centres  and  give  im-
 Mediate  relief  to  the  jute  growers,  the
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 JCI  pleaded  that  they  had  no  money.
 From  what  I  could  understand  from
 the  hon.  Minister  and  also  some  offi-
 clals  of  the  JCI  it  seems  that  the  JCI
 has  got  a  programme  of  opening  more
 300  branches  in  jute  growing  areas  in
 Tripura,  Manipur,  Bengal,  Bihar,
 Assam,  Orissa  and  U.P.  Even  today
 we  hear  so.  How  long  time  are  they
 going  to  take  to  implement  this?  Why
 are  they  not  making  up  their  minds
 about  opening  purchasing  centres  and
 giving  relief  to  the  people?

 In  our  country  the  jute  industry
 has  got  a  tradition  of  more  than  00
 years.  On  qa  number  of  occasions  they
 have  decided  what  should  be  the  price
 of  jute?  Everyone  knows  that  there
 is  parity  between  paddy  price  and
 jute  price  in  the  ratio  of  3:l.  The
 Bengal  Land  Revenue  Commission
 headed  by  Sir  Francig  Floud  investi-
 gated  into  the  question:  what  should
 be  the  jute  parity  between  jute  and
 paddy  prices  and  came  to  the  follow-
 ing  conelusion:  “If  the  price  of  jute
 were  to  remain  at  Rs.  7  or  8  per  maund
 ang  the  price  of  paddy  about  two
 rupees  and  eight  annas  per  maund...
 -"~-nobody  could  think  of  it  now——
 “we  think  there  should  be  little  com-
 plaint  from  the  agriculturist  commu-
 nity  in  regard  to  the  price  of  jute.”
 The  Flood  Commission  made  this  re-
 port  in  940  and  said  the  parity  was
 thus  found  to  be,  three  maund  of
 paddy  is  equal  to  one  maund  of  jute.
 The  price  being  those  at  the  primary
 level  and  that  is  the  price  the  farmer
 should  get.  That  wag  known  to  all.
 But,  Sir,  since  Independence  we  have
 seen  that  the  entire  structure  in  re-
 gard  to  the  price  policy  of  jute  has
 been  changed  from  time  to  time.
 Now,  it  was  sald  that  jute  is  a  com-
 modity  which  is  not  consumed  in  the
 country.  Whatever  that  we  manufact-
 ure  out  of  jute,  should  be  exported.
 It  must  enter  into  competition  in  the
 export  market  and  in  the  international
 market.  Very  good.  But,  there  is
 One  aspect.  The  jute  growers,  the
 poor  jute  growers,  who  are  giving  us
 a  larger  forelgn  exchange  to  the  ex-
 tent  of  nearly  Rs.  300  crores,  their
 condition,  their  per  capita  cost  of
 Production  and  all  these  things  are  to
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 considered.  But,  at  the  same  time,
 prices  of  jute  goods  and  commodities
 must  bear  a  relation  to  the  price  in
 the  international  market.  Having
 said  so,  how  ४3  it  possible  on  the  part
 of  the  Government  to  umpose  more  and
 more  restrictions  on  export  or  in  other
 words  to  earn  more  foreign  exchange
 and  tell  the  poor  jute  growers  that’
 here  38  the  money;  out  of  thie  Gov-
 renment  may  impose  certain  duties
 known  as  export  duty’.  It  ranges
 from  Rs  80  to  Rs.  500  on  various
 commodities  in  a  graded  level.  During
 last  year,  the  export  duty  on
 carpet  backing  was  released  to  a
 certain  extent  and  it  wags  expected
 that  because  of  this  relief  given,  the
 jute  goods  will  become  competitive
 abroad  and  in  return  the  mill-owners
 may  be  in  a  position  to  purchase  jute
 even  at  a  higher  rate  But,  this  year,
 though  the  jute  growers  are  not  getting
 the  proper  price,  the  policy  hag  been
 completely  reversed  and  export  duty
 has  been  re-imposed.

 But  Sir,  we  do  not  find  the  same
 standard  in  the  policy  in  regard  to
 cotton  Hon  Minister  knows  it  very
 well.  Cotton  growers,  particularly  in
 the  western  areas  like  Maharashtra,
 Gujarat,  Rajasthan  and  Punjab  and
 to  an  extent,  may  be  Haryana  too,  are
 mostly  favoured.  I  am  happy  that
 the  cotton  growers  at  least  are  being
 given  their  remuneration;  their  fair
 price.  They  have  been  given  a  fair
 deal,  Iam  happy  But,  I  am  not  happy
 at  all...  4

 SHRI  MADHU  LIMAYE  (Banka):
 Ever,  cotton  growers  have  not  got  a
 fair  deal

 SHRI  B  K  DASCHOWDHURY:
 Well,  prices  of  cotton  have  gone  up  to
 a  large  extent  If  more  prices  are
 to  be  given,  I  do  not  mind  What  I
 would  like  to  say  is,  the  same  stand-
 ard  should  be  followed  in  jute  also.
 Despite  the  fact  that  cotton  prices  are
 gomg  up  higher  and  higher,  from  day
 to  day,  from  year  to  year,  prices  of
 cotton  or  raw  cotton  have  also  been
 fixed  at  a  very  higher  rate.

 But,  here  we  find,  Sir,  knowing
 fully  well  that  prices  of  jute  and  raw
 jute  are  coming  down  and  down  and
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 the  poor  growers  are  hard  hit,  yet
 the  Government  seemg  ta  be  un-ner-
 ved  on  the  plea  that  they  do  not  have
 a  particular  cost  structure  and  per
 capita  cost  of  production  and  they  are
 not  in  a  position  to  fix  the  price  of
 jute  more  remunerative.  That  eeems
 to  be  rather  mysterious.  Not  only
 that  Cotton  textile  has  been  made
 competitive  in  mternational  market  by
 giving  several  incentives  ag  cash  sub-
 sidies  even  for  the  import  of  cotton,
 subsidies  or  other:  financial  arrange-
 ments  through  Indian  Cotton  Méals
 Federation,  import  entitlement  and
 many  others  Sir,  in  the  Estimates
 Committee  Report  for  the  year  1972+
 78,  in  the  Fortieth  Report,  it  has  been
 said  that  at  wag  strange  that  cash  sub-
 sidy  to  the  extent  of  nearly  90  per  cent
 of  the  FOB  value  was  given  for  cetton
 textile  even  after  devaluation  De-
 valuation  was  done  with  the  expec-
 tation  that  our  commodities  will  have
 a  favourable  market  in  international
 competition  But  even  after  develu-
 ation,  subsidy  was  given  to  the  extent
 of  90  per  cent  That  is  on  record.
 Here  is  the  jute  industry  We  find
 that  the  Government  is  very  much
 eager  to  take  the  share  of  the  poor
 man’s  money  by  putting  extra  export
 duty  Ido  not  mind  if  they  realise  it
 from  the  millowners  or  the  jute
 barons  But  what  about  proper  prices
 for  the  jute  growers?  Why  are  they
 80  hard  hit?  The  other  day  when  I
 wag  speaking  on  the  Demands  of  the
 Commerce  Ministry,  I  read  one  press
 report  The  prese  péople  interviewed
 some  educated  Jute  growers  and  given
 their  feelings  This  appeared  in  the
 Jugantar  dated  4th  March,  l974  It  8
 in  Bengali:
 eta  लामेर  प्रामेर  बभा  प्राछ  I
 तासप्रन  गज  एक  मन  पाट  बिक्री  अरे
 लिन।मन  धान  केना  जेतो  ।  स्वाधीनता  लाभेर
 परंप्रो  एक  मन  प्राट  बिक्र'  करे-प्राहाई  मन
 धान  पाइया  मेछे  ।  ए  बछर  शातलक्रूटि  हाट

 बडो  रहिम  शेख  दु्मोन  पाट  बिक्री  करेप्नो

 एक  मनधान  सग्रहू  करते  बहरेनी  ।  .  .  a

 Before  independence,  it  was  known
 to  us  that  by  selling  I  maund of
 jute,  we  used  to  get  3  maundg of
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 paddy  Even  after  independence
 we  used  to  get  24  maunds  of
 paddy  But  this  year,  by  selling  2
 maunds  of  jute,  a  person  like  Rahim
 Sheikh,  an  old  farmer  of  Sitalkuchi,
 could  not  purchase  even  one  maund
 of  paddy'  It  s  a  very  pathetic  picture
 This  75  what  bas  heen  said  by  the
 jute  giowers  to  the  pressmen  I  do
 not  want  to  quote  the  rest  in  Bengali
 ‘Old  Rahim  Sheikh  and  others  further
 said,  we  understand  that  Government
 will  not  do  anythmg  for  us  We
 understand  that  the  political  leaders
 will  not  do  anythimg  for  us  The
 political  leaders  will  only  clamour
 for  higher  wages  for  those  who
 are  working  in  the  factories  Let
 ug  stop  growing  jute  When  the  mills
 will  be  closed,  the  political  leaders
 will  come  to  realise  their  stand  When
 we  will  not  grow  jute  and  when  there
 will  not  be  any  surplus  for  export,
 the  Government  of  India  wil  come  to
 ils  senses  when  we  will  lose  Rs  300
 crore,  of  foreign  exchange!”  This  s
 then  feeling

 The  spirit  of  the  resolution  i8  worth
 noting  The  poor  people  who  grow
 these  agricultural  commodities  have
 to  purchase  the  essegtial  commodities
 hike  pulses  cloth  edible  ०],  ete  In  the
 eastern  region,  jute  is  grown,  but  it  5
 short  in  foodgrains  edible  oils,  cotton,
 and  other  things  All  these  things
 they  have  to  purchase  at  fantastically
 high  prices  As  a  result,  their  miser-
 ies  need  no  further  explanation  to  the
 Government  I  would  simply  appeal
 to  the  Government  that  in  view  of  this
 policy  decision  we  have  taken,  as  I
 quoted  earlier  from  the  Plan  Docu-
 ment  IT  don’t  allow  these  poor  people
 to  be  exploited  more  Don't  allow
 another  famine  in  the  eastern  region
 where  the  jute-producing  areas  are
 Somewhere  near  famine  conditions
 have  started  Because  of  these  low
 Prices,  people  have  no  money  to  pur-
 chase  their  essential  needs  In  the
 coming  months—Jure  and  July—
 what  will  be  the  condsttion,  God  only

 ows  You  must  come  to  the  help Of  these  poor  growers  to  come  out  of
 their  miseries,  whatever  had  been  done i  the  past.  If  you  go  on  calculating on  8  very  rational  basis,  for  ‘the  last 20  or  28  years,  in  ‘West  Begal  at  the
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 time  of  partition,  the  jute-giowing
 87095  were  to  the  extent  of  27  lakh

 46  hrs,

 acres  Now  it  38  12  lakh  acres  Of
 these  2  lakh  acres  extra  93  lakh
 १८३९३  0  €ven  ioughly  one  million
 acres  have  been  conveited  from  paddy
 to  jute  What  is  the  result?  You  are
 getting  more  foreign  exchange  But
 these  people  are  getting  less  money
 Kindly  consider  this  If  you  are  not
 in  4  position  to  give  them  a  fair  price,
 then  jute  production  will  be  completely
 stopped  The  total  jufe  production  in
 Our  country  is  to  the  extent  of  80  lakh
 bales  in  the  last  year  According  to
 a  forecast  of  the  Jute  Development
 Committee  the  production  this  year will  be  hardly  60  lakh  bales  In  the
 future  vears  2  will  go  down  in  tus
 way  and  untimately  we  will  lose  the
 caining  of  foreign  exchange  now
 earned  by  this  commodity  Kindly
 consider  the  pangs  and  mweries  of
 the  jute  growers  and  give  them  a  re-
 munerative  price  Justice  was  not
 dcne  to  them  in  the  past  Durit  g the  last  20  to  28  years  the  jute  growers
 have  lost  to  the  extent  of  Rs  1,500  to
 2008  crores  for  not  getting  a  remune-
 rative  price  for  their  produce  in  rela-
 tion  to  the  other  essential  commodi-
 ties  After  fixing  that  remunerative
 Ptice  you  supply  them  essential  com-
 modities  lke  oil,  rice  kerosene  and
 other  daily  requirements,  maintaining the  parity  of  prices  of  those  essential
 commodities

 With  these  words  I  would  appeal to  the  hon  Munster  to  take  certam
 steps  a  urgently  88  possible  to  relieve
 the  sufferings  of  the  jute  growers
 Otherwise  a  revolution  will  take
 place  which  I  cannot  gay  here  very
 loudly  But  look  to  the  writmgs  on
 the  wall  Something  is  brewing  from
 which  there  is  no  escape,  of  we  fatl  to
 take  coriective  steps  immediately

 SHRI  RANABAHADUR'  SINGH
 (Sidhi)  Mr  Chairman,  I  am  im  full
 agieement  with  the  intention  of  the
 Resolution,  which  38  under  discussion
 All  the  six  or  seven  points  mentioned
 here  appear  to  be  most  necessary  and
 the  sooner  these  points  are  attempted
 to  be  brought  about  the  better  it
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 would  be  for  the  country,  But  I  fail
 to  understand  as  to  how  this  whole
 exercise  is  to  be  attempted.  The  Re-
 sulution  says:-

 “the  Government  should  re-cast
 its  policy  with  regard  to  prices  and
 agricultural  production.  a”

 All  that  I  want  to  say  in  this  respect
 is,  it  appears  to  me  to  be  absolutely
 impossible.  Whatever  might  be  the
 recasting  of  the  policy,  ig  the  exec-
 utive  machinery  that  would  carry  out
 the  policies  remains  the  same,  these
 would  be  Utopian  dreams.

 As  I  look  at  it,  the  present  situation
 that  obtains  in  our  country  is  a  strange
 one.  When  we  look  towards  agrieul-
 tural  production,  the  whole  attitude
 of  the  Governments  has  not  changed
 since  the  time  of  the  British  period
 when  the  commodity  committees  were
 formed.  If  you  would  recall,  the
 commodity  committees  were  formed
 merely  with  a  view  to  increasing  the
 production  of  those  goods  in  this
 country  which  would  feed  the  mills
 of  Nottingham  and  Birmingham.  With
 this  object  they  were  spending  crores
 of  rupees.  If  we  set  apart  g  vast
 amount  from  our  plans  and  budgets
 to  increase  the  production  of  grains  in
 our  country,  the  approach  is  the  same.
 The  approach  is  that  the  production
 must  go  up.  It  is  not  to  be  exported
 to  any  other  country,  but  it  has  to  be
 put  into  a  buffer  stock  go  as  to  be  able
 to  meet  the  needs  of  the  urban  part
 of  our  population.

 I  feel,  herein  this  Resolution  should
 have  also  taken  into  consideration  the
 possibilities  of  changing  this  attitude.
 In  this  respect,  I  have  a  suggestion  to
 make  that  whenever  an  attempt  is
 made  either  to  increase  the  produc-
 tion  specially  on  the  farm  front  or  an
 attempt  is  made  to  have  an  equitable
 distribution  of  foodgraing  or  other  al-
 lied  commodities  which  are  basically
 necessary  to  all  the  people,  whether
 they  are  in  urban  or  in  ruaral  areas,
 there  should  be  a  method  evolved
 wherein  the  apathy  of  the  civil
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 servants  towards  giving  thege  basic
 services  to  the  people  who  are  least
 able  to  help  themselvs  has  to  change,

 This  is  a  big  task,  It  is  not  so
 easily  done.  It  is  because  the  whole
 attitude  of  the  civil  service  today
 has  been  alienated  from  the  main-
 stream  of  our  country.  Theirs  is  a
 fixed  cadre;  theirs  is  a  fixed  pay;
 theirs  is  a  fixed  life  which  they  keep
 before  them.  They  have  the  least
 amount  of  necessity  to  see  whethere
 the  job  they  are  given  is  done  in  a
 proper  spirit.  I  am  sure  that  on
 paper,  the  job  is  done.  It  is  this
 difference  between  the  paper  and
 the  spirit  that  is  causing  this  hard-
 ship.  For  this,  the  only  possibility
 that  appears  in  the  context  of  things
 is  that  the  people  themselves  sheuld
 somehow  be  involved  in  the  task  that
 is  purely  in  the  field  of  civil  servant.
 Unless  this  is  attempted,  unless  some
 mechanism  is  evolved  by  which  this
 ig  possible,  all  these  big  pious  hopes
 are  rather  frivolous.
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 Then,  if  we  take  the  exact  number
 of  the  civil  servants  we  have  in  this
 country  and,  on  the  other  hand,  if  we
 have  a  look  at  the  vast  amount  of
 population  which  they  are  supposed
 to  deal  with  and  serve,  the  ratio  is
 tremendously  great.  Without
 blaming  the  people  as  such.  the  civil
 servants  as  guch,  it  is  physically  lm-
 possible  for  one  man  the  Collector  of
 a  district,  to  look  to  the  needs  of  7-8
 lakhs  of  people  in  a  district.  The
 bureaucratic  red  tapes  are  involved  in
 it.  There  is  hardly  any  need  to  men-
 tion  about  that.  Unless  this  country
 takes  g  fresh  look  at  the  whole  af-
 fairs.  unless  this  country  is  willing

 to  move  head  of  the  present  arrange-
 ment,  all  the  efforts  in  the  socialistic
 field  are  going  to  be  absolutely  nul-
 lified.

 When  this  effort  is  thought  about,
 when  this  exercise  is  attempted,  one
 thing  that  must  not  be  lost  sight  of  is
 that  even  today,  in  our  villages  the
 people  ag  such  are  not  mentally  ready
 or  their  genius  is  not  suited  to  this
 method  which  is  galled  democracy
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 by  majority,  Invariably,  with  your
 background  in  the  rural  areas,  Sir.
 you  know  that  since  the  inception  of
 the  gram  panchayat  laws  in  the  rural
 countryside,  since  the  time  when  Il
 members  of  a  gram  panchayat  were
 able  to  overrule  9  members,  if  there
 were  20  members  in  a  gram  pancha~
 yat,  it  is  from  that  date  that  this  law
 apples  to  the  villages  that  we  have
 the  broken  villages  op  our  hand.  If
 we  look  to  the  time  when  there  were
 panchayats  operating  in  all  the
 villages,  in  our  country,  much  before
 democracy  might  have  been  known
 in  Europe,  then  We  can  see  that  the
 panchayats  of  the  villages,  at  that
 time,  weve  able  to  look  after  their
 needs,  They  were  probably  more
 sucialistic  in  their  approach  than  what
 we  have  today  in  the  name  of  ad-
 ministrative  set-up  and  that  was  pos-
 sible  because,  at  that  time.  the  pan-
 chayats  operated  on  a  rule  of  con-
 sensus  which  we  have  lost.  So,  all
 that  I  seek  to  add  to  this  Resolution
 is  this.  The  objectives  are  good;
 they  are  perfect;  but  if  they  have  to
 be  achieved,  it  should  be  added  on
 that  the  present  administrative  ma-
 chinery  should  involve  the  peoPle  on
 the  basis  of  consensus  to  carry  out
 these  needs.

 st  सतपाल  कपूर  (पटियाला)
 चेयरमैन  साहव,  मैं  इस  रेज़ोल्गशन  का  जो

 पर्पज  है  उस  को  सपोर्ट  करता  हू,  इस  की  जो

 बुनियादी  स्प्रिट  है  उस  में  मझे  इख्तताक
 नहीं  है  ।  आज  हम  देखते हैं  कि  एग्रीकल्चर
 में  जो  छोटे  किसान  और  बड़े  किसान  है,

 इस  मामले  में  हम"रा  इसतलाक  हो  सहता  है  ।

 इस  मामले  में  भी  मेरा  इख्तलाफ  है  कि  उस  मे

 लेड  रिकाम्ज़े  फी  बात  कही,  लेकिन  उस

 पर  अमल  नहीं  किया  गया,  क्यों  अमल

 नहीं  किया  गया  इस  का  हमें  कोई  प्रापर

 पुकसलिनेशन  अभी  तक  नहीं  मिल  पण्य

 है  ।  हाफ़  हा्टेंढ  3%  हम  ने  लैंड
 रिफार्म  की  बात  को  मान  लिया  |  छोटे
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 किसानों  के  लिये,  माजिनल  फार्मस  के  लिये
 हम  ने  सारे  मुल्क  में  एजन्सिया  बनाई,
 लेकिन  वे  बहुत  इफेक्टिव  ढंग  से  काम  नहीं
 करती  ।  सिर्फ  एफ  मुबा  ऐसा  है--
 पजाब  का  ,  जहा  माजिनल  फार्मर्स  की
 कोग्रापरेटिव  एजेसिया  वाम  कर  रही  है।
 लेकिन  श्राज  बेसिक  ईणशू  यह  है  ि  शाप
 एप्रीकल्चर  की  क्स्सि  ढंग  से  डील  दरना
 चाहते  है,  एग्रीकल्चर  के  सिलसिले  में  आप
 की  एप्रोच  क्‍या  है  ?

 पिछले  साल  हम  लोगों  ने  यहा  परश  जोर
 डाला--1972  में  आप  ने  दवीट  प्राइसेज़  को
 कम  मरने  की  कोशिश  कौ  तब  हमे  यह
 नहीं  समझाया  गया कि  वाट प्राइमेज  को  कम
 करने  के  लिये  आप  कसि  वेस  पर  बात  करते
 है.  किस  बेसिज़  पर  आप  कास्ट  को  असेस
 करते  है  ”  उस  वक्‍त  हमें  यह  नही  समझ।या
 गया  कि  इस  वा  ग्राधार  क्‍या  है  ?
 हम  लोगो  ने  कहा  कि  जब  कास्ट  श्राफ
 प्रोडक्शन  बढ़  गई  है  तो  इन  प्राइसेज़  पर  भ्रापका
 टेकब्नोवर  श्राफ  फडप्रेल्‍श  कामयाब  नही  होगा,
 हम  ने  यह  भी  कहा  था  कि  इस  को
 कामयाब  वनाने  के  लिये  श्राप  ट्वीट
 की  प्राइमेज़  को  बढ़ाइथे,  लेकिन  तब  हमारी
 बात  नही  सुनी  गई।  उस  के  बाद  श्री
 टी०  ए०  पाई  साहब  ने  बोनस  स्कीम  चालू
 की--इस  को  भी  बहुत  दैर  तक  से  शुरू
 किया  गया  न्प्गर  पिछले  साल  शुरू  मे

 ही  आप  यह  बोनस  दे  देते  और  पांच  रुपगे
 के  बजाय  7याशप्राठ  रुपये  का  देते तो  श्राज

 जो  हम  इस  बात  पर  आये  है  कि  हमारा  स्टेंट
 टेकओ्ोबर  फेल  हुआ्आा  है,  हम  को  यह  जिल्‍्लत

 न  उठावी  पड़ती  ।  लेकिन  उस  वक्‍त

 हमारी  बात  नहीं  मात्री  गई।  आज  तक
 हम  यह  नहीं  समझ  पाये  कि  प्नानिंग
 कमीशन  भौर  मिनिस्द्री  श्ाफ  एग्रीकल्थर,
 की  एग्रीकल्चर,  के  बारें  में,  बेसिक  पालिसी
 क्या  है.  झाप  किस  बेसिर  पालिसी  को
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 अपनाना  चाहते  है,  कसि  बेसिज़  पर  श्राप
 एग्रीकल्चर  को  डील  करना  चाहते  है  |

 मैं  तजरीज  रना  चारगा  कि  प्लानिंग
 कमीशन  एक  बेसिक  पैटर्न  को  मान  ले
 और  दह  बेसिक  पैन  यह  होना  चाहिये
 कि  भाप  इन्पूट्स  की  प्राइस  को  लिकनप्प
 कर  दीजिये  प्रोडक्शन  के  साथ  ।  डीजल
 की  प्राइस,  विजली  की  प्राइम  मशीनरी
 की  प्राइस  फॉटलाइजर  की  प्राइस  और
 किसानो  के  काम  में  आने  बाली  दूसरी
 चीज़ों  की  प्राइस  को  श्राप  प्रोडक्शन  के
 साथ  लिक  अप  यर  के  उस  को  तय
 कीजिये  7  कॉई  कहते  है  कि  30  परसेन्ट

 प्राइद  बढ़  गई  है,  कोई  कहते  है  40
 परसेन्ट  प्राइम  बढ  गई  है,  आप  ने  05
 स्पये  गन्दुम  के  दाम  मु्बरिर  कपि  है,
 अब  हमारे  कुछ  भाई  कहते  है  कि  यह  कीमन

 भी  कम  है  ।  लेकिन  किसानों  को  जिस

 बात  का  सब  से  ज्यादा  दुख  है  वह  यह  हें  कि
 श्राप  का  कोई  साइन्टिफिक  और  प्रापर

 सिस्टम  प्राइस  फिक्स  करने  का  नहीं

 है  ।  आप  ने  किसानों  को  खुला  छाड़ा  हुभा

 है  --होलसेलर  झाड़तियो  के  सामन,  मिल-

 ओनर्स  के  स्लामने  -  काटन  के  खामले  मे,

 मूसफली  के  मामले  मे  जो  प्राइस  ये  लोग

 फिक्स  करते  है  उस  पर  ही  आप  काटन

 खरीद  बरते  है।  श्राप  सपोर्ट  प्राइम  फिक्स

 करते  है  ,  लेक्नि  क्या  होता  है--
 पिछले  दिनों  श्राप  ने  सपोर्ट  प्राइस  मुकरिर
 की,  लेक्नि  पता  नहीं  कि  क्सि  के  इशारे

 पर  या  कौन  सी  बीमारी  आई  जब

 यजाब  और  हरियाणा  का  काटन  मड़िया

 में  आया,  आप  के  काटन  कास्पोरेशन  ले

 काटन  खरोदना  बन्द  कर  दिया  t

 हम  छोग  भागे  भागे  काटन  कारपारिशन  के

 पास  गये,  एप्रीकल्चर  मिनिस्द्री  के  पास

 ग्गये,  काससेमिनिस्ट्री  के  पास  यये।
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 हम  ने  उत्त  को  बतलाया  कि  पिछले  साल  भी

 यही  हुमा  था  भौर  इस  साल  भी  यही  हो
 रहा  है  ।  किसानो को  दुख यह  है  कि
 जब  हमारा  माल  मार्केट  में  श्राता  है,
 उस  वक्त  आप  सपोदे  प्राइस  तो  मुरिर
 करते  है  लेंकिम  उस  पर  माल  खरीदा

 नही  जाता  ।  इस  बात  पर  क्सान  को

 गुस्सा  या  नाराजगी  है  ।  हमारा  जो
 मज़ब्मत  करने  का  तरीका  है  उस  ले

 हम  उस  को  सँटिस्फ़ाई  नहीं  कर  सकते

 हम  बातें  कर  सकते  है  लेकिन  हमारी  बातो  में
 वज़न  नही  द्वोता,  आखिर  किस  बेसिज़
 पर  हम  उन  से  बात  करे  ।  अब  आपने  वाटब
 की  प्राइस  मुकरिर  की  तो  काठन  कपर्पों-
 रेशन  पिछले  20  दिनो  से  मार्केट  से  गायब
 क्यो  नही  रहा,  तावि  बड़े-बड़े  मिन-
 मालिक  काटन  की  प्राइस  माकिट  में  तर
 कर  दे  और  किसान  को,  जो  माल  मही  भे
 ले  भाया  है.  बेचना  पड़ें ।  इस  बेमिज्ञ  पर
 श्रार  अगर  शाप  काम  करेगे  तो  इस  मुल्क  में

 एग्रीकल्चर  कभी  भी  डेंबेलप  तही  हो सकेगा
 आप  का  एटीचूड  'एग्रीकल्वर  के  बारे  मे  बहुत
 गलत  है,  इस  को  सुधारने  की  जरुरत  है।

 इसी  तरह  से  मूगफती  के  बारे  में  ग्रीन-
 बे जिटे बिल्म  के  बारे  में  ,  शालू  के  बारे  म,
 ाप  का  कोई  साइन्टिफिक  फार्मूला  नहीं
 है  ।  मैं  तज़वीज़  करना  चाहूगा  कि  प्लानिंग

 कमी शन  और  एग्रीकल्चर  मिनिस्द्री  उन
 तमाम  चीज़ों  के  बारे  में  एक  साइन्टिफिक
 तरीका  निकाले  कि  इस  सीजन  में  इस  इन्पुट्स
 के  साथ  यह  प्राइस  हम  इन  चीज़ों  की

 मुकरिर  करते  हैं  श्रौर  इसके  लिये  भगर  श्राप

 को  अपने  यहा  कोई  मशीनरी  बनाती  पड़े  तो

 बनाइथ,  ताकि  किसानो  का  होलसेलर्स  बड़े

 बिजनेसमैनों  और  बड़े  बड़े  मिल  मालिकों  की

 लूट  खसोट  से  बचाया  जा  सके  4

 एक  बात  समझ  नहीं  पाता  --आप  इण्ड-

 स्ट्रीयल  लोन  साड़े  4  परसेन्ट  पर देते हैं,
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 9  परसेन्ट  पर

 (ज्यवधा न  )

 लेगिन  एश्रीकल्चरः  लोन
 बेते  है--ऐसा  क्यो  ?

 मैं  यह  समझता  ह्  कि  आप  ने  हट  के
 मामते  मे  जो  होलसेलर्स  को  एलाऊ  किया  है,
 ये  गलत  काम  है  ।  पहले  झाप  से

 होलसेलर्स  को  निकाला,  लेकिन  अपना  प्रापर

 इन्तजाम  नहीं  किया,  जिस  पर  श्राप  को  अफवोस

 है,  अब  आपने  फिर  उसको  शामिल
 कर  लिया  हैं।  मैं  आज  शाप  को
 वार्निंग  देना  चाहता  हुकिकक्‍्ल  आप  को
 फिर  अफसोस  होगा  कि  आप  ने  होलमेलर्स
 को  क्यो  एलाऊ  किया  |

 मैं  उस  एस्यि  से  श्राता  हूं  जिस  णश्यि
 से  22  लाख  टन  गन्दुम  मिलने  वाला  है
 लेश्ति  श्राज  हमारी  हालत  क्या  है  ?

 श्राए  ने  उस  क्सिान  केसाथ  और  ८7
 सरकार  के  साथ  जो  आप  की  पालिसी

 को  कामयाब  करना  चाहती  है,
 उस  के  साथ  क्या  सुलूक  कया  ।  सारे

 हिन्दुस्तान  में  सिर्फ  पडाब  एक  सूबा  ऐसा
 है  जिस  ने  श्राप  के  स्टेट  द्रेडिग  को
 कामयाब  कर  के  दिखलाया।  ग्रगर
 बगात  वालो  नेकाम  नहीं  किया  या
 या  विहार  वालों  ने  काम  सही  किया,  वहा
 पूरा  प्रोक्योरमेन्ट  नहीं  हुभा  तो  उसकी
 सजा  आप  पंजाब  के  लोगों  को  क्यों
 दे  रह  है।  मुझे  आप  की  बात  बिलकुल  किसी
 भी  तरह  समझ  में  नहीं  अ्रार्ती  है--
 आप  ने  05  रुपया  कामत  मुकरिर

 है.  शरीर  होल  सेलर  को  कहा  हे
 सुम  जाकर  प्रोक्योर  करों।  मार्क

 जब  होलसेलर  आयेगा  और  गवर्नमेन्ट
 ट  फिक्स  करेगी,  मान  लीजिए

 407  श्र  i090  दम्सियान

 हम  श्रपणी  बोलीं  मुकर्रर  करते है  और
 होलसेलर  भ्राकर  कहता  है  कि  i:0  aa
 मे  हम  माल  उठाते  है  तो  फिर  गवरनें-
 भेंट  मेम्ट्रेल  पूल  में  कहे माल नही  भायेगा  ।
 फिर  किसान  हमारे  कहते  हैं  कि  रात  दिन

 ह
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 मेहनत  हमने  की  बौर  उस  के  बाद  gd

 हमे  i05  रुपया  देना  चाहते  हैं  जिसके

 मुकाबले  से  जो  होलसेल  प्राइतिया  आप  इन्द्री-
 ड्यूस  कर  रहे  है  जिस  को  पंजाब  में  हमने
 खत्म  नहीं  किया  बल्कि  झापषने  उसको
 खत्म  किया,  पिछले  साल  72  के  लोक
 सभा  के  एलेक्शन  के  बाद  वहाजो  सरकार
 थी  उस  ने  खत्म  किया  और  फिर  शाप
 उस  को  बहाल  कर  शह  है--इस  बात  को
 हमारे  किसान  बहुत  रिजन्ट  करते  है  कि  आप

 होलसेलर्स  के  सिस्टम  को  क्यो  इल्ट्रोड्यूस
 कर  रहे  है  1  उसको  सब  से  ज्यादा  गुस्सा
 यह  है  कि  श्राप  मुझ  05  रुपए  में  प्रोक्योर
 करना  चाहते  हैं  फिर  होल  सेलर  को  43,  44
 या  45  रुपया  प्राफट  किस  बान  का  देंते

 है  ।  झष  जो  प्राफिद  होलसेलर  को  देना

 चाहते  है.  उसके  बजाय  अगर  प्लानिंग  कमी-
 शन  आर  एग्रीकक्‍ल्कर  मिनिस्‍्दृ।  मे  बैठे

 हुए  हुए  लोग  थोड़ा  सा  माइन्ड
 एप्लाई  करे  ता  वह  प्राफिट  किसान  को
 भी  दिया  जा  सकता  है  ।  हमारे  टागंद्स
 जो  है  ,  पजाब  वालों  ने  जो  मकरंर  किया  था
 वह  22  लाख  टन  का  था  t  लेकिन
 जिस  ढग  से  श्राप  काम  लेना  चाहते  है  उस
 ढंग  से  शायद  सेन्ट्रल  पूल  में  वह
 कोटा  प्रा  न  हो  सके  ।  इसलिए
 आपका  पर्पज  क्या  है  वह  मैं  नहीं
 समझता  ।  झ्रापका  पर्षज  तो  यही  होगा  कि
 कि  सेम्ट्रन  पूल  में  गन्दूम  इकट्ठा  किया
 जाये।  यह  बात  समझ  में  श्राती  है  ।  उस
 में  पजाब  की  मार्कफेड,  कोआपरेटिव
 सोसायटीज,  फूड  कार्पोरेशन  श्गर  पिछले
 साल  नाकामयाब  रहा  है  तो  उसको  रिप्लेस
 कर  दीजिए  लेकिन  झाप  कहते  हैं  कि  वह
 कामयाब  रहे  है।  इसके  लावा  प्जाज

 में  इस्फास्टूकूजथर  है  ।  आभापकी  माफंत  मैं

 बताता  चाहता  हु  कि  600  के  करीब

 रेगुलर  मडिया  है,  46  हमारे  यहा  रेगु-
 लर  मडिया  है,  प्रौरहरमडी के  नीचे  4-5

 प्रोक्योरमेट  सेन्डर्स  हैं ब्रौर  हर  ब्रोक्यीर



 rot

 [at  सतपाल  कपूर]
 मेद  सेन्टर  में  हमारी  कोप्मापरेटिव  की  शौर

 फूड  कार्पोरेशन  की  दुकान  है  )

 हमारे  यहा  क्या  आहतिया  है
 जिस  को  किसी  कीसत  पर  हमने  पिछले  साल

 एलाउ  किया  है  कि  तुम  अपने  पास  सौ
 क्वीटल  से  ज्यादा नही  रख  सकते।  जितना

 तुम्हारे  पास  गेह  हे,  श्राप  हमारे  बिहाफ  पर
 प्रोक्योर करे  झर  शाम  को  जितना  इकट्ठा
 होता  है  उस  को  'एफ०  सी०  अाई०  के
 गोदाम  मे  पहुचा  दे  ।  लेकिन  जो
 आने  वाला  सिस्टम  है  उसने  कन्फ्यूज़न  पैदा
 क्र  दिया  है  शझौर  उसका  कोई  हल  नही
 निकला  |  है  t  में  उम्मीद  करता  हू  सेन्टर
 की  सरकार,  प्लानिंग  कमीशन  ,  एग्री-
 कल्चर  मिनिस्ट्री  इस  बात  पर  दोबारा  गोर
 करेगी  ।  आप  से  हमारी  सिर्फ  इतनी
 साग  है  कि  भ्रापपजाब  और  'हर्याणा को को
 झगर  हरयाणा  वाले  नही  चाहते  है  तो
 उन  को  भी  न  रखिए  लेकिन  श्राप कम  से
 कम  [  पंजाब  को  इस  नये  खूबसूरत  नये  जाल
 से  माफकरदे  ।  होलसेल को  डालना  है
 तो  बाकी  सूबां  में  श्राप  डाले  लेकित
 पजाब  मे  उसी  पालिसी  को  लागू  करे  जिससे

 बहा  पर  प्रोक्‍्योरमेस्ट  ज्यादा  हों  सकेगा  |
 चेयरमंन  साहब,  श्राज  सारे  मुल्क  में

 महवाई  की  बडी  चर्चा  है  और  इस  से

 कोई  इन्कार  भीनही  कर  सकता  हैकि

 महमाई  बढ़  रही  है  1  महंगाई  को
 रोकने  के  लिए  जितने  तरीके  हमने  अपनाये  हैं

 हू  भी  तक  पूरे  कामयाब  नहीं  हो  पाये

 हैं  -  बल्कि  ऐसा  नजर  श्राता  है  कि

 हमारे  तरीके  फंल  हो रहें  हैं।  मैं  तज-
 वीक्ष  करना  चाहता  हु  कि  हम  एक  नया
 तरीका  अपना  सकते  हैं।  वह  अभी  तक
 डिसकस  नहीं  हुआ  है  |  उस्मीव है  कि
 मधु  लिमये  जी  भी  उस  पर  भअ्रपता  माइन्ड
 एप्लाई  करेंगे  और  धर  साहब  भी  उसपर
 ध्यान  देंगे  ।  मैं  चाहता  हू  कि
 आप  इस  गुल्क  में हीट,  कोर्स  प्रेन्स  शौर

 रास  की  प्रोक्योरमेट  प्राइस  और  द्ष्यु
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 प्राइस  एक  कर  दें  जो  प्राप  संब्सीड़ो और
 हैंडलिंग  चार्जज़  देते  हैं  बह  भाप  सेन्ट्रल  पूल
 में  डाल  दें  ।  इसके  झलावा  जो  भी  सर-

 कारी  मुलाज़िमो  को,  रेलवे  को,  पब्लिक
 सेक्टर  के  मुलाज़िमों  को  एलाउन्स  बढ़ाते  हैं
 वह  मत  बढाहये।  अश्रभी  मेरे  पास  यह

 पूरे  आकडे  बहू  आये  हैं  लेकिन  बह  भ्रन्दाजा
 लगाया  गया  है,  मैं  एथारिटी  के  साथ तो
 नहीं  कह  सकता  ह्  लेकिन  श्राप  साढ़े
 चार  सौ  करोड़  रूपया  इस  मे  सब्सीडी
 देते  है  प्राल  फूड-परेन्स  पर  श्रौर  600  करोड़
 रूपये  का  डी०  ए०  बिल  बनता  है,  कुछ
 शौर  पैसा  भी  श्रापकों  खर्चा  करना  पड़े तब
 भी  झ्राप  फूडग्रेनन  और  कोर्स  बलाथ  की

 प्राइस  क्रीज़  कर  दें,  प्रोक्योरसेट  और

 इश्यू  प्राइस  एक  कर  दे  तो  इस  मुल्क  में

 महंगाई  बढ़ने  का  जो  ट्रेन्ड  हैं  उसको
 रोका  जा  सकता  है  ।  हमारे  यहा  यह

 कहा  गया  है  कि  प्राइस  इडेक्स  में  2
 परसेन्ट  सिर्फ  |  फूडप्रेन्स  में--ह्वीट,
 राइस  एड  श्रदर  ग्रन्म  में  दाम  बढ़े  है  1

 तो  श्राप  मानते  है  कि  महगाई  की  बात  है
 लेकिन  अगर  आप  प्राइस  को  फ्रीज़  कर  दें,
 प्रोक्योरमेट  और  इश्यु  प्राइस  एक  कर  दे
 तो  उससे  किसान  का  ब्रौर  दूसरे  लागो
 का  होसला  बढ़ेगा  श्रौर  इस  मामले  में

 ग्रापको  कामयाबी  मिल  सकती  हैं  t  इस
 में  एक  नया  रिस्क  लेनेकीबात  है  नबी
 नयी  कोशिश  करने  की  बात  है  इस
 तरफ़  प्लानिंग  कसिशन  को  ध्यान  देने
 की  बात  है  इस  लिए  मै  धर  साहब  को
 बौर  धारिया  साहब  से  निवेदन  करना

 चाहता  हू  कि  हस  मामले  को  वे  दोबारा

 इरज्ामिन  करे  ।

 DR.  RANEN  SEN  (Barasat)  Mr.
 Chairman,  Sir,  I  want  to  sey  a  few
 words  in  support  of  the  Resolution
 moved  by  my  hon  friend,  Shri
 Madhu  Limaye.  Though  there  may
 be  some  scope  to  improve  this
 Resolution  here  and  there,  by  and
 large,  the  same  has  brought  out  three
 main  points—the  remumerative  prices
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 for  the  agriculturists,  availability  of
 essential  commodities  and  thirdly,  the
 people  should  get  the  essential  com-
 modities  cheaply,  These  are  the  three
 main  ideas  that  are  present  in  this
 Resolution.

 Now,  in  the  first  instance,  Govern-
 ment  hag  No  price  policy  This  aas
 been  pioved  Since  Independence,
 Government  had  no  price  policy  be-
 cause  the  Government  had  no  control
 over  production  or  distribution  Here,
 the  Government  which  cannot  control
 production  or  distribution  cannot,  ob-
 viously  control  the  prices  Today,
 anybody  can  get  away  with  any
 prices  that  he  Lkes  to  charge  on  a
 customer  Take  for  example  Delhi,  or
 the  village  side  or  take  the  case  of
 Calcutta  Kerosene,  coal,  cigarettes,
 bins  or  anything  is  available  for  any
 price  Even  ip  Delhi,  from  one  area
 ६0  another  the  prices  differ  There-
 fore  what  I  say  is  that  Government
 has  no  price  policy  It  had  no  price
 policv  also  and  there  7९  no  price  policy
 also  now  There  is  an  orgamisation
 known  as  Bureau  of  Pricing  and
 Costing  I  do  not  know’  what  is_  the
 function  of  thig  Bureau  We  are  told
 that  i,  regard  to  medicines  the
 Bureau  hag  published  a  report  in
 which  the  price  on  costing  of  certain
 medicines  has  been  found  But,  has
 that  report  been  made  available  to
 Members  of  Parhament?  No  Shur,  Has
 the  Government  acted  on  the  basis  of
 that  report?  No  Sur,  Reports  pile  up
 in  the  offices  Therefore,  all  these  or-
 ganisations  hke  the  Bureau  of  Costing
 and  Pricing  are  of  no  use  Take
 for  example  the  Agriccultural  Pricts
 Commusaion  It  has  spoken  about
 wheat,  rice  and  other  things  But
 what  about  jute?  Sir,  you  come
 from  Bihar,  I  come  from  Bengal.
 There  are  Members  who  hail  from
 Assam  and  Orissa.  These  are  the  four
 States  which  produce  jute.  This  year
 the  jute-growers  have  been  complete-
 ly  massacred  at  the  altar  of  the  Gov-
 ernment.  Price  policy  and  the  greed
 of  the  jute  mill  magnate.  In  our
 Parts  in  Calcutta,  the  name  of  the
 Planning  Commisgion  hag  become  a
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 commission  of  Dhar-dharw,  They
 have  joined  Dhar  and  Dharma  and
 called  3t  the  Dhar-dharia  commission.
 This  is  the  Joke  going  around  in  cer-
 tain  areas  in  Calcutta,
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 THE  MINISTER  OF
 (SHRI  D  P  DHAR)-
 Sen  to  it

 PLANNING
 He  can  udd

 DR  RANEN  SEN:  Let  him  take  it
 88  ajoke.  There  is  no  malice  in  30
 What  I  am  saying  38  that  at  present
 anybody  can  charge  any  price  and
 got  away  because  Government  have
 Nu  price  policy  and  have  no  control
 over  production,  The  bulk  of  the
 essential  commodities  is  produced  in
 the  industrial  sector  today,  but  cer-
 tain  people  care  two  hoots  for  thus
 Government  or  their  decrees  or  dic-
 tate  When  the  cotton  textile  mulls
 wie  asked  to  produce  25  per  cent
 standard  cloth,  they  said  that  they
 were  not  going  to  produce  it  But
 what  did  the  Government  do?  Ulti-
 mately,  Government  increased  the
 price  so  much  that  now  the  poor  will
 have  to  pay  30  plus  20  per  cent  more
 or  a  total  of  50  per  cent  more

 In  regard  to  essential  commodities,
 it  is  said  that  there  as  a  scarcity  in  the
 maiket  and  there  33  scarcity  in  she
 country.  But  is  it  really  so”  Is
 there  any  real  scarcity  mn  the  country
 or  in  the  market?  If  I  can  pay  Rs.
 20  I  can  get  akG  of  Dalda.  So  there
 is  no  absolute  scareity,  but  there  98
 only  relative  scarcity,  The  same
 is  true  of  many  other  things  also  But
 what  ig  the  policy  of  Government  in
 this  regard?

 For  instance,  the  Hindustan  Levers
 produce  Dalda.  Mr.  Dhar  should  know
 that  in  the  Kanpur  unit  they  started
 prepaiing  margarine  which  could  be
 easily  mixed  with  butter  The
 ptice  of  margarine  was  Rs  3  sper
 kg  and  that  of  Dalda  was  ga
 So,  they  stopped  producing  Dalda
 and  switched  over  to  the  production
 of  margarine  But  what  did  Govern-
 ment  do?  They  dig  nothing.  Ultimate-
 ly,  the  workers  struck  work  in  Kanpur
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 and  said  that  they  must  pioduce
 Dalda  and  not  margarme  Ultumately,
 the  UP  Government  wag  forced  to
 compel  the  firm  to  start  producing
 Dalda  instead  of  margarine  The
 workers  went  to  the  manager’s  office
 and  said  after  banging  hig  table
 ‘Would  you  agree  to  produce  Dalda  or
 net’?  ang  ultimately,  the  firm  was
 foiced  to  produce  it

 Again,  Government  have  developed
 a  gap  for  exporting  certain  essential
 commodities  of  which  the  country  5
 atarving  The  poor  people  and  espe-
 (ally  the  village  people  are  the
 worst  suffrerg  in  thig  regard  I
 might  mention  here  that  there  isa
 movement  only  to  export  rice  and
 wheat  and  other  things,  which  one
 can  undeistand,  but  even  to  export
 drugs  out  of  the  country  Even  the
 urban  people  do  not  get  the  essential
 drugs  what  to  talk  of  the  poor  peo-
 ple  in  the  villages  But  Government
 have  got  a  fad  and  they  want  to  per-
 mut  certain  firms,  mostly  foreign  firms
 to  produce  drugs  m  India  and  export
 them  outside  They  get  only  Rs  5  cr
 20  crores  this  way  per  year  whereas
 the  drugs  coulg  have  been  made
 available  cheap  to  the  people  in  India
 for  our  poor  ang  middle  class  people
 in  particular  What  I  would  lke  to
 stress  is  that  Government  have  got
 no  price  policy  and  no  control  policy
 So  that  the  big  industrialists  are  able
 to  go  on  doing  whatever  they  like,
 ang  Governments  decrees  or  dictate
 @fe  never  listened  to  by  them  with  the
 result  that  Government  are  absolute-
 ly  incapable  of  controlling  the  prices

 Therefore,  this  Resolution  which
 says  that  essential  articles  of  con-
 sumption  should  sell  at  i4  times  the
 cost  of  production,  including  transport
 charges,  taxes  and  profits  is  very
 timely

 Lastly,  since  you  have  rung  bell,
 I  am  reminded  of  the  speech  made  by
 Shri  Daschowdhury  in  which  he  re-
 lated  the  condition  of  the  jute  growers
 It  78  knowy  to  everybody  that  this
 year  the  jute  growers  have  learnt
 the  object  lesson  of  their  life  There
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 is  a  movement  in  Bengal,  everywhre,
 in  which  all  sections  of  people  from
 Congress  to  all  other  political  parties
 have  come  to  the  conclusion  that  it
 is  not  worth  growing  jute.  Already
 propaganda  ig  going  round  among
 the  peasant,  ‘Do  not  grow  jute,  rather
 giow  paddy  At  least  we  will  he
 able  to  eat  something’,

 Therefore  ,it  ७3  high  time  the  Plan-
 ning  Mimister  reviewed  the  pricing
 and  control  policy  Let  him  think
 again  not  only  in  regard  to  taking
 ove:  certain  basic  industries  that  pro-
 duce  essential  commodities  but  also
 the  distribution  of  certain  essential
 commodities  and  articles  Otherwise,
 the  whole  country  78  going  to  rums

 The  last  word  I  want  to  say  is  this
 The  railway  strike  ig  coming,  :t  78
 definitely  coming  One  of  their  basic
 demands  is  cheap  shops  wherein  grain
 and  all  other  essential  commodities,
 four  or  five  items  have  to  be  supph-
 ed  If  this  ७  not  done,  the  railway
 workers  followeg  by  other  workers
 aie  going  tu  strike  and  the  whole
 countiy  will  be  in  a  chaotic  condition
 for  which  the  Government  of  India
 should  thank  only  themselves  and
 nobody  else

 46  37  hrs

 MOTION  RE  CONTEMPT  OF  THE
 HOUSE

 MR  CHAIRMAN  The  Minister
 of  Parhamentary  Affairs  to  move  a
 Motion

 THE  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  K  RA-
 GHU  RAMAIAH)  Before  I  move  the
 Motion,  I  would  like  to  state  the  facts

 शी  रच  लिभवे  (बाका:  मभाषति  महोदय

 मेरा  पौहट  आफ  आर्डर  है  1  आर्डर

 पेपर  पर  पहले  प्रस्ताव  को  लाये  जिससे

 हमे  मालूम  हो  कि  किस  विषम  पर

 है


